


P The, Goa Regisbaiion of  Tourist Tmde (Amm$m&) Bill, 1988 

[all No. I3 of t98$) 

A 

fwr€her 60 anmpd th.e Goa, 'Daman and D b  Regis'- 
t r u t h  of Twrist Trade Act, 198% 

Be i t  enacted by the Legislative Assembly of &a 
in the !l%irt$-&ghth Ye* of the Republic of Irkdia 
as foUowEJ: - 

1. Short titk cr;rtcE em-B-t. - ( 2 )  This Act 
may be ylled- the Goa Registration of Tourist Trade 
fmendinerit) Act, 19138. 

,(2) It shall come into force a t  once. 

2. Aw%tZmmt of section i2. - In section 2 of the 
Goa, Daman and Diu Registration of Tourist Trade 
Act, !LO82 (Act 10 of 1982), for clause (c), the 
following e3a;use shall be substituted, limiely: .- 

"(C) 'deal& means a person carrying on in 
a tourist area the business of selling any ~113% 
fied articles, whether wholesale or retail, and 
whose stocks/turnover of the said notified 
articles exceeds 50% of their total stocks/tum- 
over, and includes his agent or employee trans- 
acting business on his behalf." 



Statement of Objects and Reasons 
4* 

This Bill seeks to restrict the definition of 'dealer' 
to a person carrying on in a tourist area the busi- 
ness of selling any notified articles, whether whole- 
sale. or retail and whose stocks/turnover of the said 
notified articles exceeds '50% of thdr total stocks/ 
/turnover. . = 

Financial Memorandum 

N; financial implications are involved in this 
Bill 

Memorandum of Delegated Legislation 

No delegated legislation is involved in this Bill. 

Panaji, DR. LUIS PROTO BARBOSA 
7th January, 1988 Minister for ~ o u ~ i s m  

Assembly ~al1,- M. M. NAIK 
Panaji, Secretary to the Legislative 

7th h ~ . ~ a r ~ ,  1988 Assembly of (20%. 

- . .. . - .  



-3- 
(5: (Annexure to Bill No. 13 of 1988) 

The Ooa, Daman and Din Regisfration of Tourist Trade 
Act, 1982 

(Act No. 10 of 1982) 

Section 2 (c): 
'dealer' means a person carrying on in a tourist area 

the business of selling any notified article, whether 
wholesale on retail, and' includes his agent or employee 
transacting business on hi behalf; 


